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BEFORE REG STRAR B. SUDHEENDRA KUMAR

Petition(s) for Special Leave to Appeal (Civil) No(s).1729/2006

SH V GOPAL SAH @ SHI V GOPAL SAHU Petitioner(s)

VERSUS

SI TA RAM SARAUG AND ORS. Respondent ( s)

(Wth office report)

Date: 16/01/2007 This Petition was called on for hearing today.

For Petitioner(s) M . Bhaskar Y. Kul karni, Adv.

For Respondent (s) Dr. Kail ash Chand, Adv.

UPON hearing counsel the Court nade the foll ow ng

ORDER
The | ear ned advocat e Dr. Kai | ash Chand has subm tted
will be
conmpl yi ng with t he Ofice Report wi t hin four weeks. Ti e, as

r, is

t hat

prayed

he

fo



granted, as last chance.

Li st again on 8. 3.2007.

(B. Sudheendra Kunar)

Regi strar



